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CENTRAL ADMINISTRATIVE TRiBUNAL 

ERNAKULAM BENCH 

OA No.277/06 

Thursday this the I CP day of August 2006 

CORAM: 

HON'BLE MRS.SAThI NAIR, VICE CHAIRMAN 
HON'BLE MR.K.B.S.RAJAN, JUDICIAL MEMBER 

Raju Narnyana  Swamy, lAS, 
S/o.K.S.V.lyer, 
Director ANERT, Thiruvananthapuram. 
Residing at House No.27, Udaya Gardens, 
Neerazhl, Ulloor, Thiruvananthapurarn. 	 . .. .Appllcant 

(By Advocate Mr.T.A.Shaji) 

Versus 

I. 	State of Kerala represented by 
the Chief Secretary to Government 
Secretariat, Thituvananthapuram. 

2. 	Union of India represented by the Secretary, 
Department of Personnel & Training, New Delhi. 	.. Respondents 

(By Advocate Mr.KThavamony,GP [RI I 
& Mr.TPM Ibrahirn Khan,SCGSC [R21) 

This application having been heard on 10" August 2006 the Tribunal 
on the same day delivered the following :- 

ORDER 

HON'BLE MRS.SAThI NAIR VICE CHAIRMAN 

When the matter came up today, learned Government Pleader 

submitted that the applicant, has been granted the Selection Grade with 
JL- 

retrospectWe effect and there is.nothing more survives in this O.A. The 

O.A is, therefore, closed as infructuous. 

(Dated the lath  day of August 2006) 

K.B.SSRAJAN 
	

SAThiAi 
JUDICIAL MEMBER 
	

VICE CHAIRMAN 

asp 


